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MADAM SPEAKER: Question No.421.
&(adT)

T HEGAT : HUAT A BB 3R Uh-Ueh A FGRT AU I1d gy al qst udl gelm

o = qrreT 272

()
st ge vt (fafeen): seger qeen, # 9ga wifa & qam @mEd g 6 A% ued o
WA BT AfeH B@(agM) Jecs al oAl H del gl 2l SR Jew @ 8 ffel 3R weyw

oW & 6 fordll § g(@ayr)

e HEEA @ H U BIA & 916 LA YR H TI-IAU Jg I & oY AqP! el Bl
AR M|

()
SR GO WRA ¢ 3 I A qbleld Py 73l AR qbIeE 8 731 & QI ITb! 900
g ¢l JAfhT 5 PR 7 U Pl IS Jaokgs & [abN & oy fies @ auf & 781 &

BI(@aE™) goic § F 500 PG TUF FY TEd I BT B eI [ Ig(aer)

A& HEISAT & PUYT 31U T 46 W3V| YT TR H FHATG AIRII0 59 W 91 bR o |
&(FaEr)

2 o AR (HIeER) @ femg weledr, 0. fAgd Revd g # el uRarern 4
WRE WRBR G I el <1 1 & 8 (haer)

11.02 hrs.
(At this stage, Shri Dharmendra Yadav and some other hon.
Members came and stood on the floor near the Table)
... (cTaeT)
A FEGAT : HUAT 377 FH HAT HBIGT B G YA AIG
... (cTaeT)
11.03 hrs.

(At this stage, Shri Dharmendra Yadav and some other hon.
Members went back to their seats)
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HHSH B A 3R ot e WAl (S} UaW PEAR §9e):  HWRIGdl, SId guAT St SfU ad
HE B i, TN FHreErE Ut & @efl 9d § 3 Y 3R S $B R a1 Hedl IO B
fear| Su& forg @1 #9 @t gon ® f5 5 St wedie 31l 39 T ff S8 ' 91d o ot
3R 3T ¥ WY H FeHe o & oY g9 Pel ol...(Fagm) R 981 a1d &8 o B o
G WEEA ¢ JArIH g SN, T WAl HEley 39 W YU geied i | U AT RIS
ST, TR1 I8 Fraed 2 SR g1 R @em S, omuw WY {6 9 vy &1 89 g UeR A 3o ol
3R 31U IH WR U a1 IH FHI Hig|

()
e AEIEA @ T UIBT T Q|

(o)
AR GO TR U6 gD Sl Q& oA H del I © S (oY P dd [ab
IAIBROT Y RRATYAT F qHETAE B g S ©l... () i ISl Bl WReq I g
2,...(cgauT)

el HRISAT : WIABTA Tl ST |

()
MADAM SPEAKER: The House stands adjourned to meet again at 1200 noon.
11.04 hrs.

The Lok Sabha then adjourned till Twelve of the Clock.E


Rep133_3
d. By ‘b’�
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)

PAPERS LAID ON THE TABLE

MADAM SPEAKER: Papers to be laid. Shri Kapil Sibal.
THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL
SIBAL): I beg to lay on the Table a copy of the Outcome Budget (Hindi and
English versions) of the Department of Higher Education, Ministry of Human
Resource Development for the year 2009-2010.
(Placed in Library, See No. LT 595/15/09)
THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF
PANCHAYATI RAJ (DR. C.P. JOSHI): I beg to lay on the Table a copy of the
Outcome Budget (Hindi and English versions) of the Ministry of Panchayati Ra;j
for the year 2009-2010.
(Placed in Library, See No. LT 596/15/09)
THE MINISTER OF SHIPPING (SHRI G.K. VASAN): I beg to lay on the Table:-
(1) A copy of the Memorandum of Understanding (Hindi and English versions)
between the Shipping Corporation of India Limited and the Ministry of Shipping
for the year 2009-2010.
(Placed in Library, See No. LT 597/15/09)
(2) A copy of the Memorandum of Understanding (Hindi and English versions)
between the Hooghly Dock and Port Engineers Limited and the Ministry of
Shipping, Road Transport and Highways for the year 2009-2010.
(Placed in Library, See No. LT 598/15/09)
THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIJYOTIRADITYA M. SCINDIA): I beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Council of Arbitration, New Delhi, for the year 2007-2008, along
with Audited Accounts.
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(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Council of Arbitration, New
Delhi, for the year 2007-2008.

(2)  Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.
(Placed in Library, See No. LT 599/15/09)
(3) A copy of the Ductile Iron Pressure Pipes and Fittings (Quality Control)
Order, 2009 (Hindi and English versions) published in the Notification No.
S.0. 1544(E) in Gazette of India dated the 25" June, 2009 issued under
Section 14 of the Bureau of Indian Standards Act, 1986.
(Placed in Library, See No. LT 600/15/09)
THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL
SIBAL): On behalf of Shrimati D. Purandeswari, [ beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Shri Lal Bahadur Shastri Rashtriya Sanskrit Vidyapeeth, New Delhi, for
the year 2007-2008, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Shri Lal Bahadur Shastri Rashtriya
Sanskrit Vidyapeeth, New Delhi, for the year 2007-2008.

(2)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 601/15/09)

3 @ A copy of the Annual Report (Hindi and English versions) of the
University Grants Commission, New Delhi, for the year 2007-2008.

(1)) A copy of the Annual Accounts (Hindi and English versions) of the
University Grants Commission, New Delhi, for the year 2007-2008,
together with Audit Report thereon.
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4)

)

(6)

(7)

(8)

9)

(ii1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the University Grants Commission, New
Delhi, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 602/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
National Commission for Minority Educational Institutions, New Delhi,
for the year 2007-2008.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
National Commission for Minority Educational Institutions, New Delhi,
for the year 2007-2008, together with Audit Report thereon.
(ii1)) A copy of the Memorandum of Action Taken (Hindi and English
versions) on the Recommendations contained in the Annual Report of the
National Commission for Minority Educational Institutions, New Delhi,
for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 603/15/09)
A copy of the Annual Accounts (Hindi and English versions) of the
Nagaland University, Kohima, for the year 2004-2005, together with
Audit Report thereon.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 604/15/09)

A copy of the Annual Accounts (Hindi and English versions) of the
Nagaland University, Kohima, for the year 2005-2006, together with
Audit Report thereon.
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(10)

(11)

(12)

(13)

(14)

(15)

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (9) above.

(Placed in Library, See No. LT 605/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the
North-Eastern Hill University, Shillong, for the year 2007-2008.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the North-Eastern Hill University,
Shillong, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 606/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Nagaland University, Kohima, for the year 2007-2008.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Nagaland University, Kohima, for the
year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (13) above.

(Placed in Library, See No. LT 607/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the
Rajasthan Council of Elementary Education (Sarva Shiksha Abhiyan and
District Primary Education Programme) Jaipur, for the year 2005-2006,
along with Audited Accounts.
(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rajasthan Council of Elementary
Education (Sarva Shiksha Abhiyan and District Primary Education
Programme) Jaipur, for the year 2005-2006.
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(16)

(17)

(18)

(19)

(20)

21)

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (15) above.

(Placed in Library, See No. LT 608/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the
Rajasthan Council of Elementary Education (Sarva Shiksha Abhiyan and
District Primary Education Programme), Jaipur, for the year 2006-2007,
along with Audited Accounts.

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rajasthan Council of Elementary
Education (Sarva Shiksha Abhiyan and District Primary Education
Programme), Jaipur, for the year 2006-2007.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (17) above.

(Placed in Library, See No. LT 609/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
State Mission Authority Sikkim (Sarva Shiksha Abhiyan), Gangtok, for
the year 2007-2008, along with Audited Accounts.

(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the State Mission Authority Sikkim (Sarva
Shiksha Abhiyan), Gangtok, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (19) above.

(Placed in Library, See No. LT 610/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian School of Mines University, Dhanbad, for the year 2007-2008.

(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Indian School of Mines University, Dhanbad, for the year 2007-2008,
together with Audit Report thereon.
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(22)

(23)

(24)

(25)

(26)

(27)

(ii1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian School of Mines University,
Dhanbad, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (21) above.

(Placed in Library, See No. LT 611/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
Uttarakhand Mahila Samakhya Society, Dehradun, for the year 2007-
2008, along with Audited Accounts.

(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Uttarakhand Mahila Samakhya Society,
Dehradun, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (23) above.

(Placed in Library, See No. LT 612/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
Karnataka Mahila Samakhya Society, Bangalore, for the year 2006-2007,
along with Audited Accounts.

(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Karnataka Mahila Samakhya Society,
Bangalore, for the year 2006-2007.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (25) above.

(Placed in Library, See No. LT 613/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the
Karnataka Mahila Samakhya Society, Bangalore, for the year 2007-2008,
along with Audited Accounts.
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(28)

(29)

(30)

€2))

(32)

(33)

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Karnataka Mahila Samakhya Society,
Bangalore, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (27) above.

(Placed in Library, See No. LT 614/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
District Primary Education Programme Andhra Pradesh, Hyderabad, for
the year 2003-2004, along with Audited Accounts.

(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the District Primary Education Programme
Andhra Pradesh, Hyderabad, for the year 2003-2004.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (29) above.

(Placed in Library, See No. LT 615/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
District Primary Education Programme Andhra Pradesh, Hyderabad, for
the year 2004-2005, along with Audited Accounts.

(11)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the District Primary Education Programme
Andhra Pradesh, Hyderabad, for the year 2004-2005.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (31) above.

(Placed in Library, See No. LT 616/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the
Andhra Pradesh Mahila Samatha Society, Secunderabad, for the year
2007-2008, along with Audited Accounts.
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(34)

(35)

(36)

(37)

(38)

(39)

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Andhra Pradesh Mahila Samatha
Society, Secunderabad, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (33) above.

(Placed in Library, See No. LT 617/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Jharkhand Mahila Samakhya Society, Ranchi, for the year 2006-2007,
along with Audited Accounts.
(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Jharkhand Mahila Samakhya Society,
Ranchi, for the year 2006-2007.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (35) above.

(Placed in Library, See No. LT 618/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Jharkhand Mahila Samakhya Society, Ranchi, for the year 2007-2008,
alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Jharkhand Mahila Samakhya Society,
Ranchi, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (37) above.

(Placed in Library, See No. LT 619/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan Andhra Pradesh, Hyderabad, for the year 2002-
2003, alongwith Audited Accounts.
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(40)

(41)

(42)

(43)

(44)

(45)

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Andhra
Pradesh, Hyderabad, for the year 2002-2003.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (39) above.

(Placed in Library, See No. LT 620/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan Andhra Pradesh, Hyderabad, for the year 2003-
2004, along with Audited Accounts.
(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Andhra
Pradesh, Hyderabad, for the year 2003-2004.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (41) above.

(Placed in Library, See No. LT 621/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan Andhra Pradesh, Hyderabad, for the year 2004-
2005 alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Andhra
Pradesh, Hyderabad, for the year 2004-2005.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (43) above.

(Placed in Library, See No. LT 622/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan Andhra Pradesh, Hyderabad, for the year 2005-
2006, alongwith Audited Accounts.
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(46)

(47)

(48)

(49)

(50)

(1)

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Andhra
Pradesh, Hyderabad, for the year 2005-2006.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (45) above.

(Placed in Library, See No. LT 623/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan Andhra Pradesh, Hyderabad, for the year 2006-
2007, alongwith Audited Accounts.
(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Andhra
Pradesh, Hyderabad, for the year 2006-2007.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (47) above.

(Placed in Library, See No. LT 624/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan Andhra Pradesh, Hyderabad, for the year 2007-
2008, alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Andhra
Pradesh, Hyderabad, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (49) above.

(Placed in Library, See No. LT 625/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the
Bihar Mahila Samakhya Society, Patna, for the year 2006-2007,
alongwith Audited Accounts.
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(52)

(33)

(54)

(55)

(56)

(57)

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Bihar Mahila Samakhya Society, Patna,
for the year 2006-2007.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (51) above.

(Placed in Library, See No. LT 626/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
Assam Mahila Samata Society, Guwahati, for the year 2007-2008,
alongwith Audited Accounts.

(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Assam Mahila Samata Society,
Guwahati, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (53) above.

(Placed in Library, See No. LT 627/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
District Primary Education Programme Andhra Pradesh, Hyderabad, for
the year 2002-2003, alongwith Audited Accounts.

(11)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the District Primary Education Programme
Andhra Pradesh, Hyderabad, for the year 2002-2003.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (55) above.

(Placed in Library, See No. LT 628/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the
Motilal Nehru National Institute of Technology, Allahabad, for the year
2007-2008, alongwith Audited Accounts.
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(58)

(39)

(60)

(61)

(62)

(63)

(64)

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Motilal Nehru National Institute of
Technology, Allahabad, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (57) above.

(Placed in Library, See No. LT 629/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology, Patna, for the year 2007-2008,
alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Technology, Patna,
for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (59) above.

(Placed in Library, See No. LT 630/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Advanced Study, Shimla, for the year 2007-2008,
alongwith Audited Accounts.

(1i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Advanced Study,
Shimla, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (61) above.

(Placed in Library, See No. LT 631/15/09)

A copy of the Annual Accounts (Hindi and English versions) of the Indira
Gandhi National Open University, New Delhi, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (63) above.

(Placed in Library, See No. LT 632/15/09)
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(65) A copy of the Annual Accounts (Hindi and English versions) of the

(66)

(67)

(68)

(69)

(70)

(71)

University of Delhi, Delhi, for the year 2007-2008, together with Audit
Report thereon.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (65) above.

(Placed in Library, See No. LT 633/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Rajiv Gandhi University Arunachal Pradesh, Itanagar, for the year 2007-
2008, along with Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi University Arunachal
Pradesh, Itanagar, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (67) above.

(Placed in Library, See No. LT 634/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Tripura University, Suryamaninagar, for the year 2007-2008.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Tripura University, Suryamaninagar,
for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (69) above.

(Placed in Library, See No. LT 635/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Science Education and Research, Kolkata, for the year

2006-2007, alongwith Audited Accounts.
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(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science Education
and Research, Kolkata, for the year 2006-2007.
(72) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (71) above.
(Placed in Library, See No. LT 636/15/09)
(73) (1) A copy of the Annual Report (Hindi and English versions) of the
Educational Consultants India Limited, New Delhi, for the year 2007-
2008, along with Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Educational Consultants India Limited,
New Delhi, for the year 2007-2008.
(74) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (73) above.
(Placed in Library, See No. LT 637/15/09)
(75) A copy of the Central Universities (Removal of Difficulties) Order, 2009
(Hindi and English versions) published in the Notification No. S.O.
1604(E) in Gazette of India dated the 30" June, 2009 issued under sub-
section (1) of Section 42 of the Central Universities Act, 2009.
(Placed in Library, See No. LT 638/15/09)
(76) A copy of the Notification No. IG/Admn(G)/Regulation 1/2008/1426 (Hindi
and English versions) published in weekly Gazette of India dated the 13"
December, 2008, making certain amendments in the paras 15 and 16 of the
Regulations for Convocation at Indira Gandhi Open University
Headquarters issued under Indira Gandhi Open University Act, 1985.
(Placed in Library, See No. LT 639/15/09)
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(77)

(78)

A copy of the First Statutes of the National Institutes of Technology (Hindi
and English versions) published in the Notification No. G.S.R. 280(E) in
Gazette of India dated the 23™ April, 2009 issued under sub-section (1) of
Section 26 of the National Institutes of Technology Act, 2007.

(Placed in Library, See No. LT 640/15/09)
A copy of the Notification No. S.0. 2666(E) (Hindi and English versions)
published in Gazette of India dated the 17" November, 2008 containing
corrigendum to the Notification No. G.S.R. 488(E) dated 27" June, 2008
issued under the National Institutes of Technology Act, 2007.

(Placed in Library, See No. LT 641/15/09)

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI D. NAPOLEON): I beg to lay on the Table:-

(1)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Commission for Backward Classes, New Delhi, for the year 2007-
2008, along with Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Commission for Backward

Classes, New Delhi, for the year 2007-2008.

(2) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

(Placed in Library, See No. LT 642/15/09)
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12.03 hrs.
STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in 196™
Report of Standing Committee of Human Resource Development on
University of Higher Education, pertaining to the Department of Higher
Education, Ministry of Human Resources Development

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL
SIBAL): Madam, on behalf of Shrimati D. Purandeswari, 1 beg to lay the
following Statement:

The 172™ Report of the Departmentally-related Parliamentary Standing
Committee on Human Resource Development was presented to Rajya Sabha and
laid on the Table of Lok Sabha on 22™ May, 2006.

2. The Department submitted its Action Taken Notes on the report. After
examining it and hearing the Secretary (Higher Education) on 19" February, 2008,
the hon. Committee submitted its 196™ Report. The observations of the hon.
Committee on the Action Taken Notes of the Ministry were examined in the
Department of Higher Education, Ministry of Human Resource Development and
the Action Taken Notes on the same were submitted to the hon. Committee. The

status of implementation as on date are given below:

i) There is a proposal to launch New Scheme with Central - State
funding for establishment of one model Degree College in each of the 374
identified Educationally Backward Districts having Gross Enrolment Ratio
(GER) - lower than the national GER.

i1) In Technical Education Sector, 8 new Indian Institutes of Technology
(ITTs) have been established at Andhra Pradesh, Bihar, Rajasthan, Gujarat,
Orissa, Punjab, Madhya Pradesh and Himachal Pradesh. Classes have been
commenced in the first six new IITs from the academic session of 2008-09
and the remaining two from 2009-10. New Indian Institutes of Science &
Educational Research (IISER) and School of Planning and Architecture
(SPA) have been operationalised.
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3.

iii) A new Scheme namely, National Mission on Education through ICT has
been launched in February, 2009.

iv) 15 new Central Universities have been established in all those States,
except Goa, which did not have a Central University. Seven Indian Institutes
of Management (IIMs) would be set up in Jharkhand, Chhattisgarh,
Uttrakhand, Jammu & Kashmir, Tamil Nadu, Haryana and Rajasthan.

V) The Committee to Advise on Renovation and
Rejuvenation of Higher Education constituted by the Government under the
chairmanship of Prof. Yaspal has submitted its Report on 24™ June, 2009.
The Report is under consideration of the Government.

vi) The Central Government has proposed to introduce a scheme for
providing interest subsidy on the loans taken by students belonging to
economically backward for pursuing professional education in India under
the above mentioned scheme. The details are being worked out.

The Department of Higher Education, Ministry of Human Resource

Development is making sincere efforts to implement wherever feasible, the

valuable recommendations of the hon. Committee in their true spirit.

4.

I lay herewith the status of implementation of these recommendations on

the Table of the House.

(Placed in Library, See No. LT 643/15/09)
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12.04 hrs.

(i) Supply of gas to power project at Dadri, District Gautam Budh Nagar,
Uttar Pradesh
THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI MURLI
DEORA): Madam Speaker, on 29" July, 2009, hon. Member, Shri Mulayam
Singhji raised some points in the House, including the issue of supply of gas to
Dadri Plant in Uttar Pradesh, discrimination against Uttar Pradesh in matters of
gas allocation, NTPC incurring losses and also that the Government had not taken
up the matter in the hon. High Court of Bombay, while it has approached the hon.
Supreme Court and, finally, Government’s intervention in the appeal in the hon.
Supreme Court in a case between two Companies.
2 Yactt v (g (SomeEme): AR AT S, Sl ATt T8 oM j@ 2. (aEr)
2 AR qaRT: § R A U <l g ... (Fahm)

Madam Speaker, I would like to place the entire matter in a proper
perspective on the floor of this august House. The reference, I presume, is to the
allocation of gas from KG D-6 gas field.

MADAM SPEAKER: Hon. Minister, would you like to lay the Statement on the
Table of the House?

... (Interruptions)
2t Jomrew R area (Hgd): =1 ASGT BT S U BN HifH I WA ¢l Ued R DY
G ... (@eT)
e WA : AT 48 SN, 3Us dev W ¥WSHE § I8 ol Y id MY

.. (erTE)

SHRI MURLI DEORA: According to the Production Sharing Contract (PSC)
signed in 2000 between the Government and the Contractor, gas to be produced
from KG D-6 fields is to be utilized in accordance with the Gas Utilization Policy
to be approved by the Government. The Government has decided at the level of

an Empowered Group of Ministers (EGoM) constituted in this regard, by way of a
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Gas Utilization Policy, that out of the initial production, 15 mmscmd will go to
existing urea plants, 18 mmscmd to existing power plants, 3 mmscmd to existing
LPG plants and remaining 5 mmscmd for City Gas Distribution projects. E

... (Interruptions)
SHRI ANANTHA VENKATARAMI REDDY (ANANTAPUR): What about the
share of Andhra Pradesh?... (Interruptions)
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): It has nothing to do
with Andhra Pradesh... (Interruptions) It t is a different matter.
SHRI MURLI DEORA: The EGoM has further decided that, if any gas remains
unutilized against this allocation, it will be allocated to existing gas-based steel
plants and existing gas-based power plants, including captive power plants.

Madam, Speaker, the gas production began on 1* April 2009. Presently,
around 31 mmscmd of gas is being produced. Within a year, it is expected to go up
to 80 mmscmd. As far as power sector is concerned, 18 mmscmd has been
allocated to various existing plants to improve their Plant Load Factor (PLF). It
may be noted that no gas has been allocated to any plant, which is not existing or
functional. I repeat, as far as NTPC is concerned, Government has been allocated
gas to it. Out of 18 mmscmd for power sector, 2.67 mmscmd gas has been
allocated to NTPC plants. Another 2.7 mmscmd has been allocated to RGPPL in
which NTPC has 28 per cent stake. Gas is a scarce commodity and we would like
to give gas to as many plants as possible. But, obviously, the first priority will be
to supply gas to existing power plants, which are not operating at all or are
operating sub-optimally because of non-availability of gas.

There has been no discrimination against Uttar Pradesh. I would like to
place on record that the NTPC Plant in Dadri has been allocated 0.45 mmscmd of
gas as it is covered under the criteria evolved by the EGoM. Out of a total of 15
existing gas-based urea plants in the whole country, five plants happen to be in

Uttar Pradesh, namely, Aonla, Phulpur, Shahjahanpur, Babrala and Jagdishpur and
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all of them have been given gas. All the five fertilizer plants in Uttar Pradesh have
been given gas. Details of the allocations to power plants and fertilizer plants are
placed at Annexe to my Statement.

As far as RNRL’s Dadri power plant is concerned, the case was considered
by the EGoM. This plant is neither installed nor functional. There are many other
plants which are in the process of being set up in different parts of the country.
The decision of EGoM dated 8.1.2009 in this regard says, and I quote:

“Subject to the availability of gas, necessary allocations from RIL’s
KG D-6 fields will be made to these projects in the pipeline,
including Dadri power project, as and when they are ready to
commence production. This will be without prejudice to the decision
of the court cases.”

DR. K.S. RAO (ELURU): What about Andhra Pradesh?... (Interruptions)
THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Madam,
Speaker, this 1s not a fresh Statement about gas allocation. This is a Statement
arising out of a reference which was made by a hon. Member, Shri Mulayam
Singh Yadav. He is only responding to the points which Shri Mulayam Singh
Yadav referred to on the floor of the House and if the hon. Members bring the
entire Gas Distribution Policy, then it is not the scope of the Statement.
SHRI MURLI DEORA: Hence, the intention of the Government is very clear. We
will allocate gas to Dadri plant subject to availability and that Dadri plant will be
treated on the same footing as other similar plants placed under similar
circumstances. E

Madam Speaker, it is not correct to say that the Government did not present
its case before the Honourable High Court of Bombay. The Government had
intervened in the RIL-RNRL dispute in the Honourable Bombay High Court. The
Government placed before the Honourable Court its submissions indicating its
rights under the PSC, including inter alia the Gas Utilisation Policy. The

Government requested the Honourable Court to lift the injunction on creation of
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third party interests by RIL, which would enable RIL to supply gas to customers
subject to Government policy. The plea of the Government was accepted and, as a
result of the interim order, gas production has started and gas supply is being made
to priority sectors as per the Gas Utilisation Policy approved by the EGoM. In the
fertiliser sector, it is estimated that the supply of 15 mmscmd gas would result, on
an annual basis, in saving of subsidy of Rs. 3000 crore. I repeat that it would save
a subsidy of Rs. 3000 crore. I am happy to state that since the gas production
started from 1% April, 2009, about 4000 MW of additional power is being
generated as 18 mmscmd gas has been allotted to power sector. An additional
about 25 mmscmd of gas needs to be supplied to the power sector to enable
optimum operation of existing power plants and power plants to be commissioned
in 2009-10, which would lead to additional generation of over 5000 MW of power.
It needs to be mentioned that the present cost of assets, which are lying
idle/underutilised in the power sector due to non-availability of gas prior to the
commencement of KG D-6 production, is around Rs. 36,000 crore. Assets worth
Rs. 36,000 crore are lying underutilised. Further, 3 mmscmd gas has been allotted
to LPG sector, which would lead to an additional production of about one million
tonne of LPG which is presently being imported in the country.

Madam Speaker, however, the final order dated 15.06.2009 of the Division
Bench of the Honourable Bombay High Court has implications on the
Government’s rights to formulate and implement the Gas Utilisation policy under
the Production Sharing Contract (PSC). Notwithstanding Government policies
and the provisions of the PSC, the order observes that the provisions of the MoU
are binding on the parties. The MoU, as per the judgement, provides that 12
mmscmd will be given to NTPC, 28 mmscmd will be given to RNRL and the
remaining, at the option of ADAG, will be shared between RIL and RNRL in the
ratio of 60:40. The MoU also stipulates that this share of gas will be applicable to
gas not only from reserves of KG D-6 field, but also from other fields to be

explored and operated by RIL, even consequent to future bidding by RIL. Under
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the circumstances, it was necessary to file an SLP in the Honourable Supreme
Court and accordingly, action has been taken. I would not like to dwell further on
the subject, as the matter is sub judice.

Madam Speaker, we have nothing to do with the private dispute of two
industries or individuals. However, we have everything to do with protecting the
interests of the Government and public interest; this is our constitutional and legal
obligation. We will make all endeavours to protect Government’s legal rights to

regulate the utilisation of gas and its allocation. ... (Interruptions)

MADAM SPEAKER: Item No. 9, Shri Kapil Sibal.
... (Interruptions)
MADAM SPEAKER: Please sit down.
... (Interruptions)
12.14 hrs.

(At this stage, Shri Shailendra Kumar and some other hon. Members
came and stood on the floor near the Table.)

... (Interruptions)
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12.14 ' hrs.
ELECTIONS TO COMMITTEES
(i) Court of the University of Delhi

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL
SIBAL): I beg to move:

“That in pursuance of statute 2(1)(xix) and (3) of the Statutes of the
University of Delhi, the members of this House do proceed to elect,
in such manner as the Speaker may direct, two members from
amongst themselves to serve as members of the Court of the
University of Delhi, subject to the other provisions of the Statutes.
The members so elected shall not be employees of the University of
Delhi or of a recognized college of Institution of that University.”

MADAM SPEAKER: The question is:

“That in pursuance of statute 2(1)(xix) and (3) of the Statutes of the
University of Delhi, the members of this House do proceed to elect,
in such manner as the Speaker may direct, two members from
amongst themselves to serve as members of the Court of the
University of Delhi, subject to the other provisions of the Statutes.
The members so elected shall not be employees of the University of
Delhi or of a recognized college of Institution of that University.”

The motion was ated.


Usha
Fd. By e
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12.15 hrs.

(ii) Council of Indian Institute of Science, Bangalore
THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL
SIBAL): I beg to move:

“That in pursuance of the clause 9 (1) (e) of the Scheme for the
Administration and Management of the Properties and Funds of the
Indian Institute of Science, Bangalore, read with Regulations, 3.1
and 3.1.1 of the Regulations of the Institute, the members of this
House do proceed to elect, in such manner as the Speaker may direct,
two members from amongst themselves to serve as members of the
Council of the Indian Institute of Science, Bangalore, subject to the
other provisions of the Scheme and the Regulations.”

MADAM SPEAKER: The question is:

“That in pursuance of the clause 9 (1) (e) of the Scheme for the
Administration and Management of the Properties and Funds of the
Indian Institute of Science, Bangalore, read with Regulations, 3.1
and 3.1.1 of the Regulations of the Institute, the members of this
House do proceed to elect, in such manner as the Speaker may direct,
two members from amongst themselves to serve as members of the
Council of the Indian Institute of Science, Bangalore, subject to the
other provisions of the Scheme and the Regulations.”

The motion was adopted.
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12.16 hrs.

COMPANIES BILL, 2009*
MADAM SPEAKER: Now, the House will take up introduction of Bills.

... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF CORPORATE AFFAIRS
AND MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS
(SHRI SALMAN KHURSHEED): I beg to move for leave to introduce a Bill to
consolidate and amend the law relating to companies.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to consolidate and amend
the law relating to companies. ”

The motion was adopted.
SHRI SALMAN KHURSHEED: I introduce** the Bill.

... (Interruptions)

12.17 hrs

INDIAN TRUSTS (AMENDMENT) BILL,2009*
THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): I beg to move
for leave to introduce a Bill further to amend the Indian Trusts Act, 1882.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the
Indian Trusts Act, 1882.”

The motion was adopted.
SHRI PRANAB MUKHERIJEE: I introduce the Bill.

... (Interruptions)

* Published in the Gazette of India, Extraordinary, Part-II, Section-2 dated 3.8.09

** Introduced with the recommendation of the President.
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12.17 5 hrs
SECURITIES AND EXCHANGE BOARD OF INDIA
(AMENDMENT) BILL,2009*

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): I beg to move for leave to introduce a Bill further to amend
the Securities and Exchange Board of India Act, 1992.

MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the
Securities and Exchange Board of India Act, 1992.

The motion was adopted.
SHRI NAMO NARAIN MEENA: I introduce the Bill.

... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.18 hrs.
The Lok Sabha then adjourned till Fourteen of the Clock.

* Published in the Gazette of India, Extraordinary, Part-II, Section-2 dated 3.8.09
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14.00 hrs.
(The Lok Sabha again met at Fourteenth of the clock)
(Mr. Deputy Speaker in the Chair)

A g R area (AAgR): SUTEe 7EIed, e 9gd AUl |aTd 21 ... (@)
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14.01 hrs
MATTERS UNDER RULE 377%

Iureay "Ry : oy 377 @ 1 Aol 99T Ued W W S B

... (Tagm)

(i) Need to constitute a Central team for reviewing the BPL list in Gujarat

# HARSNATS AlGAHTE aferl (ISTDBIC): ORI I H YT a1S TRDI Bl GAT BT el
3ffehe &1 BN B BRU Al & ARV BT Desr DI AT HI 9 WS T8l 8l 8T
I IRBR GRT RGN Bl AT § Bl HR b A1 B URDT Bl GRAT g8 b RMH TR
g &1 3fidher fhar ST Je1 &l fioe d9 aul & SRM Wl HI d@a1 4 fJ9y Wy § qrio
a3 & i H AP i g8 © aUT aRAad W ¥ U Bl gRDI B A& H gfg
BT =M, WAfhe ST WRBR gRT VAT $B Tl a1 A1 2| gAY b gRI 59@ foly el
U BTS 8RBT B AT BT Ahel DI &g Ub dsid SIH B TS BR Aod D JHI0T
foretl # TREl B W@ qA1 DI I g Wl D A B @ B A R I Dy
TSN BT T4 ITT 81 b |

* Treated as laid on the Table
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(i) Need to provide financial help under Agricultural Crop Insurance
Scheme to farmers of Porbandar and Junagarh districts in Gujarat whose
crops have been damaged due to heavy rains

#it ficoows TROWME WEfsa (TREER): WY GG &F UREER & 3fdid URE<R U9
ST R # orid eI BM & Rl @ del WU @ Had T 8 8§ U9 9y AN
T 8 R R g9 el @ [l o snfde [RAf aga € iy 8 1% € 3R feami &
S W GAT B T | Sy 39 &3l & [HAMI Bl debldd I8d Ugar & {7 By wHd
T ATST & S fHAMI DI Aepled YA fhA1 SRI| I8 WY We &l 9 © [P T al
ATl @ QR PN B AT BT YA AT T 81 gl 2, Il Y Al fbar S|
e & AT W R © [ PN Bhel M1 ATSHT B S WY GG & TRASR
& I URIR T JANTG B (Al bl BN Bl JI91 A1 b feid Y fpar Syl

(iii) Need to open a Kendriya Vidyalaya in Nalgonda district, Andhra
Pradesh

SHRI GUTHA SUKHENDER REDDY (NALGONDA): Nalgonda in Andhra
Pradesh is the district headquarters and many employees are working in Central
Government departments like Railways, Excise, Insurance, BSNL and Postal
Departments. In view of the necessity to start a Kendriya Vidyalaya at Nalgonda,
the district Administration immediately agreed and came forward to provide
temporary accommodation to start the School in this academic year (2009-2010)
and gave land for construction of permanent building. The Chief Minster of
Andhra Pradesh on his recent visit to Delhi has represented this matter with the
Union Government. I would like to request the Minister for Human Resource
Development to make the Kendriya Vidyalaya at Nalgonda immediately

functional during this academic year itself.



03.08.2009 40

(iv) Need to give adequate compensation to the farmers whose crops have
been damaged by elephants in Chamarajanagar district, Karnataka

SHRI R. DHRUVANARAYANA (CHAMRAJANAGAR): The Chamarajanagar
district with an area of 5,699 Sq. Kms has Forests spread over 2,756 Sq. Kms
(49% as against the State average of 19%). Reserved Forest area of the district is
spread over in 1,512 Sq. Kms. The farmers of this district are facing problems due
to the elephants straying into farmlands adjacent to Forest and destroying their
standing crops. These elephants create havoc. To make things worse, farmers erect
illegal electric wire fence around their holdings to protect their crops and elephants
which enter the area get electrocuted.

A total of 525 cases have been registered by the Forest Department related
to cattle death and crop loss in the year 2009-10. The Forest Department has taken
steps to disburse a total of Rs. 11.29 lakh compensation to the farmers. Of the
received 794 applications seeking compensation, 735 applications were cleared for
disbursal of compensation of Rs. 13.96 lakhs. Though the Forest Department
reports have ascertained that 12 elephants died due to natural reasons in the year
2009-10, there were media reports that nearly 6 elephants died due to

electrocution. Only open person died due to elephant-attack.
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(v)  Need to clear the huge deposit of silt in Farrakka Barrage

SHRI ADHIR CHOWDHURY (BAHARAMPUR): The Farrakka Barrage Project
is considered as one of the temples of Modern India which was commissioned in
the year 1975. It was intended to regulate the flow of waters of river Bhagirathi in
order to maintain the navigability and to supply the adequate water to keep
Kolkata Port alive.

But now the glory of Farrakka Barrage Project has started fading. When it
was commissioned the depth of water right at the project was 75 feet which now
got reduced to miserable 14 ft if not less. The reason for reduction of depth is huge
siltation that has been depositing since its commissioning. As a consequence of
which half of the lock-gates of Farrakka Barrage Project have been rendered in-
operational. I am afraid that if the siltation continues to be allowed it may cause
major disaster.

Hence, my submission to the Union Government is to initiate desiltation

programme as early as possible to restore its depth.
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(vi)  Need to set up a Mega cluster for development of leather industry in
Faizabad district, Uttar Pradesh

ST, i @t (Do) sfeudes aFll 4 faff=T HER Te oI 2Useld, Plelld Se,
fidel &1 B A BT RGN FeIdl 9 I & fdprd & ded d < & s @M W
FoleX g9 b1 fUBl a9 § IRBR 7 ATorT a8 A |

ST SN A Ui 980 g1 AIald H Rl 8, B WeW W iy Wl W FeRe]
ST A T TEl G 8] SIR YW A IMRI & q/G borarg Sl B AR Alba &3 B
JE&Ted 8, W 89Nl BI d1&1& | Sdl (0 SRR A AT &D IS &

ST SN Bl YIds d Vel UG b Se¥d W SuE Bollag H I FeRe]
IS DT g9 BT B BN dlfd g & DRIRI bl Hedl ATl g 3T HAT DT 9a- BT Hel
RIFR R R Fd I | 59 8g IRBR JATF B
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(vii) Need to set up a Central Medical Research Centre at Nagpur and

upgrade other existing hospitals in Nagpur
SHRI VILAS MUTTEMVAR (NAGPUR): Nagpur is bustling with increased
activities in all fields but has not been provided with effective and adequate
medical facilities inspite of the fact that it is progressing both economically and
industrially. Nagpur is the most centralized place and has the potential to become
one of the India’s fastest growing cities with top-most medical facilities.
Therefore, people not only from Vidarbha but also from the adjoining States like
Andhra Pradesh, Chhattisgarh and Madhya Pradesh are coming to Nagpur for their
medical requirements. This has put a great strain on the only Super Speciality
hospital i.e. Mahatma Gandhi Government Medical College & Hospital. This is
now being upgraded to the level of AIIMS with the Central Financial Assistance
of Rs. 125 crore. To meet the medical requirements of 28 Million population of
Vidarbha and 40 lakhs people of Nagpur besides the people from adjoining States,
it is absolutely necessary for the enhancement of existing medical facilities at
Nagpur. Though the Government have plenty of land but owing to lack of funds it
has not been possible to create additional medical facilities. In view of the
centrality of the place, it would also be appropriate to set up Central Medical
Research Centre at Nagpur. Meanwhile, I would urge upon the Government to
provide the required funds for the immediate upgradation of the other Government
hospital also viz. the Indira Gandhi Medical College & Hospital (Mayo Hospital)
to a Super Speciality Hospital apart from the Mahatma Gandhi Government
Medical College and Hospital and also to set up a Central Medical Research
Centre at Nagpur.
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(viii) Need to provide drinking water and sanitation facilities in Churu
Parliamentary Constituency, Rajasthan under Urban Infrastructure
Development Scheme for Small and Medium Towns

3t 7w Rig ®@l (T%): R WRBR gRT [GARR 2005 @] U9 A 401 & i A b
IMERYA id @ b 3 . M. Sl TH. TH. <1 PRIPA Yo A1 T/ 5l 39 IS &
q8d Bl 9 WS W SMURYA @Id Bl IRUEF e ¥ [AHa B SE dfled gl S
ATSHT 2005-2006 ¥ Y& BIBR 7 a9 & (U g1 HRIHH & Ied 80 UfA¥d &RIR HRA
TRBR, 10 TIL IR o WRBR T AY 10 U & gave Ared Tor=dl/feharaa=
USRIl & gRT &1 S ©| S ATSHT H Sfel UGl g ICe & Bl Dl Ied WifAdhar <f
S Bl WY AT & ® Bl AONIE, WS, NGRS, IRMR, Ale), el STal TIoid]
&1 fddbe ddbc B, I8 AICIE & BRI Bl AT IMAIRAT gl v 39 JoHl & dgd
SITST ST A JAMALH ¢l o AT & I AT & BT AS DI Sire Bl DR
Tl BT ©, ol AT IR BT 3fded HHT 8 @& HROT A &F & Iad /Bl
&1 A T8 a1 AT B, Safh 39 RN Bl A fHAT ST A MAWD 2| OTS
TR, Rl g% &1 a1 e Wt IR @ ga ol

T WHR I TRY ¢ 5 SWaw R &1 <@d gy 78 smawws § % g, &g, 9.
. U9, UH. <. &b d8d STa¥erd 9 e daet sl & forg adfed fd # qea @t

o o

SR, R Sad Ie™l 9 IOTRI & 31 96X Bl Wil SRl B Sl Gb |

(=
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(ix) Need to set up FCI godowns for storage of foodgrains in Bihar

At T R (RaeR): 9RT # s HRUNTA 3iT% AT (THOH03TE) &1 et Wt 5 s
g S UIg: Mem 8§ o fear faaw Sier AR Hed A BB HH oI WIS
feeifer & areff 99 <7 21 U= & iy feer 5w & el @ 8, Serevorawy Rasr, gt
TR, AAHS e el # fhami @1 AT & W YHOWL.ATR0 BT B b el & adl
el HF B & W a1 g8t Mem T g A o o/ dl W oo fasw 7y et g
TI PR A & qAT B DHeal IR B! Gl Th STGR HA & IWIA 99 U © AT DA Jod
R el o1 § <7 2 91 399 ol TR fhami & 39 9 77 & AR a9 B @l
& FIY-[1Y MM b1 A0 HAT =@reft e {6 fBami o1 wor 5 8 d Jar I9h
ST 1 WE! o et W |
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(x) Need to look into the problems being faced by the opium growers and
opium industry

SHRI DUSHYANT SINGH (JHALAWAR): Opium farmers are really being
affected due to Opium policy. I urge the Government to assist the farmers in the
following ways: -
(1)  The farmers should get 20 acre of pattas. Currently they are getting
only 10 acres.
(2)  The Minimum Quantity Yield should be reduced.
(3)  The farmers should get better remunerative prices for their produce.
(4)  The cases under Narcotic Drugs & Psychotropic Substances Act
against innocent farmers should be looked into and there should be
changes in the law.
(5)  The stocks in the Ghazipur & Neemuch factory should be looked
into & excess stocks should be exported.
(6) In the future, Government should consider setting up the factories where
the produce of Opium should be transformed into Codeine Sulphate
& Morphine salts with the help of government factories in the
Pharma field.

I hope the Government considers the demand.
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(xi) Need for four-laning of NH 92 and construction of bridges on the
Highway across river Kawari, Chambal and Yamuna

$it aren® ot (f¥S): I ol dm 92 TaTferIR-fvs-gerd ST f we@yul A 2
IR AN TR ATl BT AT g Afb 21 Iad a1 W IR ofF BT T8 5l o AR R
N, T, I AeAT & 99 W R 8 S aredl 9§ 9gd e gee I ud o
T B 21 H =mEdr € 6 o WReR S AT P IR o Ud Al W gd a9

(xii) Need to construct bridges over Ramganga and Kunda rivers
connecting Palia and Bedijor in Hardoi Parliamentary Constituency, Uttar
Pradesh

sfiell SWT qot (FREIE): H 3MUD AT ARBR B & AU &7 e¥als adldh THT &F Bl
3R 3BT HIAT AT gl WX Bals ol QAT ¥, FaIoYR [q8T AHT &1 &5, 1 & Ui
Jfei M, A, PUeT Ao R TR A RT3 &F ©l I IR PUS G B U
ST I AT GG SR AT AOR €, 98l © U0 ANl BT B ERUTAYR &llh A Bl
2, ofh AT 3R PHUel 94 WR Yol 7 B & DRI AN Pl SUTAR AT b A & eIy
T T AL B A T BT B § AR ERls Eed W AN & oY arn wediers
120 fb. Al B A T BT Bl 21 feraT A SSINIR AR W MM 3R PHUel 6l W Yol &
S W S ATE] BT g4 BRUTAYR &b D (g AT 10 1.4l I8 SRA7 31k 8ars g W)
3 @& foIg AT 45 .41, & g T B BT

3 A URA WRBR A A ¢ b SHfed H uferan F dSISiR 411 IR [ 3R Hos]
& TR Y B gl BT FEI BRA B PUT DN




03.08.2009 48

(xiii) Need to re-open Railway Bridge at railway crossing 83A in Ambedkar
Nagar Parliamentary Constituency, Uttar Pradesh

# MBI qUST (SFATHY TR): 37U HAIH F [T bl Jiad HRAT 8 b A oAlb FHT &
IFISHR TR H AT AHARYR Yeld FHUR F. 83U U A &1 & SURIA dg bR fadn
TIT S GHIR ¥ & qedi @ b fdarerd, S e amsE onfe T 21 Xed wifd dg
B9 {984 argfaen B Bl

3TUes AEAH | A0 Xl HAT ST A 3fHaRYR 83U GHUR SHled H Wik Dl HRIATE!

gRfead & & HuT B

(xiv) Need to set up a Doordarshan Kendra at Harnataud in West
Champaran district of Bihar

sft domT v WEAl (@eifRR): fER Uid & 4o TR el e W TS
R B DI YARY Hg 8] 81 D DHRU Al TR S AR G SR AT & Teariy
qZS IS DI AT U9 ARSI WR IR FHAER DI S H BI6! [GaBdl D1 AHAT BRAT
ISl B

Al # B ARBR W AN DRl g b oHfed # BRACIS § b I GREWH B
TR B I fhar S|
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(xv) Need to give financial assistance to the Government of
Tamil Nadu for the farm loans waived by the State Government

SHRI A.K.S. VIJAYAN (NAGAPATTINAM): For the first time in the history of
independent India fulfilling the promise made to the people, the Government of
Tamil Nadu announced and waived the cooperative farm credit extended to the
Agriculturalist of Tamil Nadu. Union Government too announced nationwide farm
loan waiver in last year’s Budget. So, the Government of Tamil Nadu wanted at
least a part of the loan waiver amount it had paid to the farmers in the state. An
amount due by the end of March in the year 2006 to the tune of about Rupees
3000 crore was sought as financial assistance from the Centre. But the Union
Government had written to Government of Tamil Nadu that the cooperative loan
waiver was outside the scope of the Centre’s Farm-Credit Waiver Scheme. Tamil
Nadu has again requested the Centre to provide atleast Rupees Seventy one crores
as eligible financial assistance. This was against the loan waiver Tamil Nadu had
already paid to the tune of Rupees Nine crore to the burdened farming community
of the State. The Union Government is yet to extend this financial assistance to
Tamil Nadu. Hence, I urge upon the Union Finance Minister to consider paying
this money as reimbursement for a welfare scheme aimed at benefiting farmers to

Tamil Nadu who had taken loans from cooperatives.
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(xvi) Need to release a postal stamp in honour of Vaikuntam Swamikal, a
great social reformer of Kerala

SHRI A. SAMPATH (ATTINGAL): This is the 150™ anniversary of the ‘Channar
Revolt’ in the erstwhile princely state of Travancore which later formed a part of
Kerala. Before 1859, the women belonging to backward communities were not
permitted to wear upper clothing to cover their bodies and any jewellery. It was
philosophers and social leaders like Vaikuntam Swamikal who led them in their
social struggle and freedom in the Southern parts of present day Tamil Nadu and
Kerala. The Royal Proclamation of the 26™ July, 1859 and subsequent reforms
have paved the way for equality of people irrespective of caste and religion.

I, therefore, request the Government of India to issue a postal stamp in

honour of Vaikuntam Swamikal in the 150™ anniversary of the ‘Channar Revolt’.
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(xvii) Need for gauge conversion of railway line on Daitari-Banspani section
in Orissa besides introduction of a superfast train from Delhi to
Bhubaneswar

2 qeTEd AR (FAISR): 2008-2009 & Nl IOIC H qIRAUTI-GARI-GHDBI-SRIYR ¥l TS W
el QEADRY B B [HY S B Wipla & T8 ofl, WRf Wa & A Fad Dl e bR
TS W@l g % onfl 9% U S I IR T8 fHAr T g1 U8 &5 onfearsy dgw §, W@l W
AR @ U WK URS & WiEd T8l ol <an ¥ i & 99 U 8 IRioR X 94T g
W] 39 Yo UGS ¥ IRRA IR Hedl ATl URGY T4 sfeqdn Ao SNl §l 39 yEs #
ATl T Ferl 8, W=y AMearl ami & foy g & IioR qar g1 /e & <asRk 4
JICTHUEIS TP MR T3 e 997 & S a1 efcgdn &l S dTell ATeRTS! Ud ¢9RT Uied &
fog AT @ A B FHT WR AU A TF BR o

e ® AEH W IARIY © [ SAR-IIFURT N YES Bl QeADBRU BT by IfMfearit
faepra @1 e @ B wAfedr & QY B S U 59 Y wEe 9 fleell Ud qaeear
b & fory el gavfa &1 X Jar galrs o |
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(xviii) Need to upgrade Annal Gandhi Memorial Government Hospital,
Tiruchirappalli in Tamil Nadu with a view to bring it at par with All India
Institute of Medical Sciences

SHRI P. KUMAR (TIRUCHIRAPPALLI): Tiruchirappalli my Parliamentary
Constituency i1s situated on the banks of river Cauvery and is in the centre of
Tamil Nadu State with 35 lakhs population. It is connecting the state through 8
State highways and four National Highways. The neighbouring districts of
Tiruchirappalli are Karur, Perambalur, Pudukottai, Dindigul and Ariyalur. The
Rock Fort Temple, Srirangam Temple and Samayapuram Mariamman temples are
some of the famous pilgrim centres due to which the floating population is on an
increase. It is a place highly prone for natural calamities also. The Annal Gandhi
Memorial Government Hospital is in my constituency and there is no expansion of
building and staff strength since 1997. I, therefore, request the Union Government
to allocate necessary funds for the upgradation of Annal Gandhi Memorial
Government Hospital, Tiruchirappalli with a view to make it a Super Speciality

Hospital at par with the All India Institute of Medical Sciences.



03.08.2009 53

(xix) Need to set up a Trauma Centre at Gajraula in Amroha
Parliamentary Constituency, Uttar Pradesh

sft SV ANTUTSl (SFRYET): # 3MUD HIETH | AEHNT AR 7l Sff, HRA WRBR BT S WX
WA T &3 TRIET H TS dTel -T¥Hd 85d- 24 W AR & gRI ATHRHDB GHTTRIT Bl
gftewa <@d gU T WS T BN W MBI HAT ared g

A ATh YT & 3FRIET § TR ORIl § 8IhY S dTell 99 8lsd-24 31fd &
ART 81 TR TSR § 50-50 fH0H0 g8 R 3 Reh gee I gfeewd v@d gy 39 A1 W
@RT @I AW g B W Fed T8 B S 5 wren e M gg @ @l Saa
IS R gUigEd gy BRI Bl Al § AN QUK BN WR G WHI ¥ garS el
e & SR Ad & BT H Tl 9 2 91 {6 s gl g R 2l

# 3fUe HIEH A A A Sl A SR BT g b A ol e &7 A R TR
ToRIAT # T HeR Aol UM | §9aT & HuT |
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(xx) Need to make provision of funds for Disaster Management
Agencies and Tasks

DR. KIRODI LAL MEENA (DAUSA): Section 48 of the Disaster Management
Act 2005, provides for disaster response and disaster mitigation funds to be
established at state and district level but there is no light thrown on the manner of
constitution of these funds and their sources. The respective share of Central and
State Government has not been specified nor is there any explanation on the status
of Calamity Relief Fund after creation of such funds.

The DM act, 2005 poses many responsibilities on the State Government,
but the mechanism of finance has not been spelt out. To carry out the multi-
dimensional and integrated task spelled out in the DM Act, State Governments
require suitable financial assistance.

The Ministry of Home Affairs, Government of India is, therefore, requested

to consider making provision for funds in its policy guidelines itself.
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SUTEAE HESd : P TS FHUAT MY AT L
... (c@agm)

14.01 2 hrs.

(At this stage, Shri Shailendra Kumar and some other hon. Members
came and stood on the floor near the Table)

SUTEH HESY : 3T HUAT e R 1Y |

.. (e
IuTeAy WEIGY : U fee g, AT S 1 91 ’@ o

.. (e
THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. NARAYANASAMY): Sir, on Friday, viz., 31* July, 2009, our friends
from the Trinamool Congress were assured that they would be given the
opportunity to raise a very important matter in the Zero Hour. So, please give
them a chance. ... (Interruptions)
IureAe WEIE : WAl Sl DI Al PO drer QoY | HHGR D HIAT S BT Al qrer Qg

.. (e
£ YAt v g (SaeEE): U a1 ward god Q| .. (@ger)
SUIEHE WRIGT : I B, DI B &l g HA St B A Ao ARYI 9 B drem ared
gl

()
£ fors HUR (B : AFRER & 9ol & 918 B U Yo dred ... (aer)
SUTE HESY : HAl S FT o dTed & 98 o1 g ol
.. (orTE)
st e vt (fafeem): Suteer #8iey, s 193 @ d8d wEs W =dl Bl gl gafely
w1 3 faw faes 2 % onu gemaw G St &1 &1 Jara ge o Ay a@ifes &9 #7gms

WR I PR G | .. (FAYH) Iuedd Sff, Joeids B FaTd Sl g9 ga§ IO o1, IFH I
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JHT H TSR S TRE A AREANA A1 g1 H Al (6 dwary s #30 a8 9§t 89 smeara
< T g8 fawer ot JaTa 81 SY| R 89 #Es W gai PR Ahd ol .. (aur)

IJUTEAE WIS : 37U §6 S5y
.. (eTT)
IS HEISY : TS A1 %8 ©, dlale &l AfYBR d § 7 SBI?
.. (eTET)
SJuree wEied : g e o, sia Ater Wen wared gfed, Aol T8 Hifg |

... (cgagm)

3t gomm g area Y e & AR BRI . (FaEr)
IuTens ARG : Yo g Ofl, MU e WeT qardd gied, W T8 ol

... (c@agm)

N gow fGg aea : ST wEIey, I8 9gd Aew@dY ward ol el @1 d@e © ek
fasrelt & fomn <o 1 fawra =181 & W Bl
SUTEHE WEGH : 3T WYy gfov| fastelt @1 a1 AT € €
2t gomaw Rig area @ F€ @ 9Her 2

SUTeder HEred, HAT Sl 1 S A fQur o, 99 W g a1 o, oifhd @i A8 drer
& o, I g2 uar e 27 6 U B R% | el are {31 Al § dadt dra wahar o,
fehs qe1 arer 81 faar Al ot Ueifera® w3l St 51 St qur fQar o, SHH1 By Ao
T B el a2l Bl U Bl B Bl T gl wears As (B A Ugform HA A L
*... (o)
IJUTEAE WIS : 37U U YfIU| I A1 f$ea B TN, $/H 98d TH el S|

... (cgaygm)

* Not recorded
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At Jorw R aea SUEe #eley, 9@ qW A IR AR ofl, 99 qd #3750 AT
fISTell 4aT &R aTell Wiie, Sl dad SRk Ua¥l & 781, fQeell, BRI, ISR 3R ¥ SR
ARA H fASTell &1 AHRT BT GHEN B Bl Gb WF o, oAfb I o &1 faar |
WRER 7 I 78l ... (Faer)

IUTERy AEIGH @ GolIH S, § oMUY UEdl W FE a1 g 5 oy WY we gfy| fsen @
SR &, I8 SIb B

... (cgagm)

N Jomw Rig aea @ Suey AEey, a1 Aedqul |aTd ® R 89 oMUY dad uid e 8
UL

JuTeeT WEIed, HAl Sff 7 Sl quM far 8, S9H g @l A I8 ® 6 12 W6l wRs
T SAfCARerd TSI Bl < 8| gk GASHIRA b1 wmer g
IqIeme WIS @ qorgd g Sff, 37 @1 98 R WeW © 3R §9 I Pl WM © fb HA
Sff & 9O W =@l TE el 2
$it g g a1ea @ S9d 980l A TS IUNUR B AN F9R I T4 §9IR RIS 0 Bl
AT HRATAT ST ... * AT # YA B8 d1edl g (b 1 AT g9 a1d Pl A, I8
HqE T TS Bl 39 W HAT S 9SGl foran S anfenl # Ui H#Al &1 Swiw

IUTeHeT WEled : U8 Rabre # 78 Se|

. ()
2 goraw Rig area @ IS 4 deT € A € A1 SU D! WRBR Dl geAMl BN
* . (eraae)
IuTeAe ARGy : I8 Reprs # 781 el

... (cFaEr)

Aae R wAt S o dweE WA (s waw R §@a): What s this? I8 S9!

BT PR B ... (IET)

* Not recorded
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2 Yoraw (g ared @ I8 9 81 81 9ISl & 9IS § By Adcd T8l ol 84 faorel!

MR ....(cTae)
IUTEAE WIS : ) I1ged 3MErd, AT 193 W |
.. (e
IUTEAE WEISd : qrgad AT Sfl, 3y qiferg| gt Rebre H T S @ 2

... (cgagm)

JUTSET ARG : 3] FHI AW B T 2

... (cgagm™)

3t g e area @ SuTene weley, g9 & fiee T8l a9 e QgL (erage)

IUTEHS IS : 379 3R Y Tl Ao, MUPT qHy A & 1T 2

... (cgagm)

JUTEAE HRIGA : 3MMUDT Rebre H T8 S|
. () *
IUTEAE WEIeA: Jorrgd g S, 3usht 3fd o i Reors § 781 Syl
... (gEr)
IJuTeAe HEIEd: 31 95 gyl

... (cgagm )

IJUTEALT HEISA: AT i, 3T 193 R SIfery | % mard St & 91 &l Rprs d Seft |

* Not recorded
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14.11 hrs.
DISCUSSION UNDER RULE 193

Rise in prices of essential commodities

SHRI BASU DEB ACHARIA (BANKURA): Sir, the most cruel attack is being
mounted on Aam Aadmi because of continuing rise in the prices of almost all
essential commodities... (Interruptions) The Government is callous and casual
towards the people of this country... (Interruptions)

Sir, neither the hon. Finance Minister in his Budget Speech and while
replying to the discussion on Budget... (Interruptions) nor the Minister of Food
and Civil Supplies while replying... (Interruptions) to the debate on the Demands
for Grants relating to the Ministry of Food and Civil Supplies... (Interruptions)
have mentioned about this urgent problem of the people of our country...
(Interruptions)

Now, the Government is happy because the inflation is negative...
(Interruptions) Sir, they do not want discussion on price rise... (Interruptions)
2N Jorew R aea (F9gR): AR 91d T8 Al Sl %6 8, $AY 89 e Bl qeShR DA
gl
14.12 hrs.

(Shri Mulayam Singh Yadav and some other hon. Members then left the House)
SHRI BASU DEB ACHARIA : Sir, the Government is happy that the inflation is
negative... (Interruptions) The Consumer Price Index is 10 per cent...
(Interruptions) Sir, they do not want discussion on price rise... ([nterruptions)

MR DEPUTY-SPEAKER: The House stands adjourned to meet again at 3.00p.m.
14.14 hrs.

The Lok Sabha then adjourned till Fifteen
of the Clock.
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15.00 hrs.
The Lok Sabha re-assembled at Fifteen of the Clock.
(Mr.Deputy Speaker in the Chair)
.. (@)
A Ao Fem (T SR): SUTEe WRIGY, A WIEC 31T SR Wl 372 & =TI I8 ©
b ... (cgaem)
IUTEAY HEGH : AW W Bl HRIATS Yo W1 TS g8 © AR 37T UEe 3iH e} I B T
Ugcl We Bl HIAATS! IR™ B QG|
LA GEAT RO F4T A1 89 Yo W T8I gall, A1 urse 3 AR b ard &1 g a4
dql B Y BT B
3t <iora feuw : HAEIGT, o1 TR ST < A1 H STUAT UiEe S MR Wed H

G| ... (Faym)
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15.01 hrs.
DISCUSSION UNDER RULE 193

Rise in prices of essential commodities -- contd.

IuTeAE WEed : W 193 @ i ==l
£ 9g<a AR |
.. (erET)
SHRI BASU DEB ACHARIA (BANKURA): Mr. Deputy-Speaker, Sir, the prices
of all the essential commodities are going up, and aam aadmi is being affected...

(Interruptions)

IR FEEH © AT AN H A U AT G Dl qler B [l § JGER G, A Ugel

JMMY -3 W TR STHR 93 gV|
... (Tagm)
JUTEE MRS : MY I U+ RH R 9f3T| B89 e vy |

... (Tagm)

IJUTEAE ARG : HUAT U AGH! Y| pUAT 96 sy |

.. (o)
SIS WEGT : T ANT 98 WSY| MY § | USH oM dlcl| & JAS T8l § @ gl 3’
T U8l MU--31 RITF TR SR 96 ST ST 31T T 97, aft a1 & U et &l die
& farg srgafer gl

.. (o)
JUTEE WEGY : Ui oY ST 1 WS 2| 93 ST

.. (e
JUTEAE WEIGd © Dad A Yol g<urearyd dreid|

.. (e

IuTens ARG N 2 YU FRME B a1 Reble W S|

... (Fagm)
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IR [T AU e § % Y 98 A | ugel Ib! a1 G Al o QoY fF T
HET ATEd B
.. (oraE)

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Mr. Deputy-Speaker,
Sir, I know that law and order is a State Subject. But when the minorities, the
Scheduled Castes, the Scheduled Tribes, and women are killed and butchered, then
it becomes a Central Subject. The Central Government cannot remain a mute
spectator. The Central Government should intervene and rise to the occasion. ...
(Interruptions)

IUTEAY ARG : 3MTUhT HeX 8 TATI 319 MY 93 gv| Please sit down.

... (cgaygm™)

SHRI SUDIP BANDYOPADHYAY : Their Party people are killing the minorities,
the Scheduled Castes and Scheduled Tribes. ... (Interruptions)

I WRIS : T 98 sV kT Aex 8 T
. ()
IYTEhE WG : 37T I8 ST AT MU I1d 79 & 2
. ()
IUTEAE WEIed : 2 YU FRIUEAT B &1 3d RblS W & g |

(Interruptions) ... *

I HEISY : T 938 W8V 3Myd) a1 Rbte W T8l ST Y 2
.. (eraE)
IUTeAs ARG : 319 R & qged AR St BT Wi Refs W TG
.. (oraE)
SHRI BASU DEB ACHARIA : Mr. Deputy-Speaker, Sir, Parliament should not
be converted into a State Assembly. ... (Inferruptions) This matter should not be

allowed to be raised here. It should not go on record. ... (Interruptions) 1 have

oiven a notice of privilege.... (Interruptions)

* Not recorded
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DR. RAM CHANDRA DOME (BOLPUR): Mr. Deputy-Speaker, Sir, how can
you allow him to raise a State matter here?... (Interruptions)
JUTEHET HEISH : MY, U AMGHT BT dlei= ST 31T 98 T8V

.. (erTE)
IUTEAET HESH : T 98 S| 3MYB! d7d B T | YD a1 Rpre # & 7 @ 8, 37 95
ST | A I A |

(Interruptions) ... *
SHRI BASU DEB ACHARIA : Sir, the severe attack on the livelihood of the
common man, aam aadmi, is the rise in the prices of almost all the essential
commodities. ... (Interruptions)
IR HEEH : H BT g Bl Al S A S 91 2§l % g9l a1 Rere W
ST

(Interruptions) ... *
SHRI BASU DEB ACHARIA : The Government has no concern towards the
suffering of the people of our country. ... (Interruptions)
I WRSY : AUBT UIS] B AT A 9T ¥ 8, 3T 96 Ssd | T AT 96 s |

.. (eraE)

SHRI BASU DEB ACHARIA : The casual attitude of the Government is quite
clear. ... (Interruptions) In the reply of the Finance Minister to the debate on the
General Budget and in the reply of the Minister of Agriculture and Minister of
Consumer Affairs, Food and Public Distribution to the discussion on the Demands
for Grants relating to the Ministry of Food and Civil Supplies, not a single word

on the sufferings of the people was there. ... (Interruptions)

I ARG : T 33 Srsd | P I a1d Rebrs IR Sueft sk foodt &1 78 Smueht|

(Interruptions) ... *

* Not recorded
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SHRI BASU DEB ACHARIA : The Government is happy to state that for the
first time the Wholesale Price Index inflation is negative. ... (Interruptions)
JUTEAE FEEH : HUAN 90 SSY| 3MUDB! I 8 g | AUD! a7 Repres d & o & 5l 3
FHUAT 93 S|

(Interruptions) ... *
SHRI BASU DEB ACHARIA : The Government never refers to the Consumer
Price Index; the Consumer Price Index inflation is 10 per cent today and it is

increasing month by month. ... (Interruptions)

IJureel AEIed : Rabre § R® g 91d S| S9d 918 3MTdh & 91 8, 37 96 g |

(Interruptions) ...*
SHRI BASU DEB ACHARIA : The Wholesale Price Index inflation is showing
negative because of the faulty formula that is being adopted by the Ministry; it is
because the weightage of essential commodities is only 20 per cent whereas the
weightage of non-essential commodities is 80 per cent. As the weightage of
essential commodities is only 20 per cent in the Wholesale Price Index, it does not
show the real picture in regard to the price rise of all the essential commodities. ...

(Interruptions)

JUTEAST IS : MY N 96 SsY | 9P d1¢ 3(TYHT & A1 8, AT 5 918 SIfeTg|

.. (o)
SHRI BASU DEB ACHARIA : Sir, there has been a massive increase in the
prices of all the essential commodities including cereals, pulse, vegetables and
others by nearly 50 per cent to 100 per cent. ... (Interruptions) Within the last one

month, the increase in the price of the essential commodities is to an extent of 30

per cent to 50 per cent. ... (Interruptions)
IUTEALT WRISY : T §S SISy | YS! 91 81 T | A9 (U= a1 91T &f g1 MY I8 S8 |
... (@agm)

* Not recorded
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SHRI BASU DEB ACHARIA : Sir, arhar daal 1s the poor man’s food. It was
sold at Rs. 70/- per kilogram last month. ... (Interruptions) The price of arhar
daal has increased to Rs. 90/- per kilogram in a month. ... (Interruptions) The
prices of almost all pulses are increasing. Moong daal is now being sold at
Rs.64/- to Rs.70/- per kilogram. E
Chana daal, 1s being sold at Rs. 50 per kilogram. One kilogram of mustard

oil is being sold at Rs.80. Groundnut oil is being sold at Rs. 122 per kilogram.
Salt is also being sold at Rs. 12 per kilogram...(Interruptions)
IJUTEAE HESH : 3T AN HUAT 96 Sy |

.. (orTE)
SHRI BASU DEB ACHARIA : Sugar is being sold at Rs. 40 per kilogram in
Delhi. Because of vagaries of monsoon, fear of fall in the production of food
grains and cereals is compounding the situation... (Interruptions)
I R : Y TS UR 9Tl <8 ol

.. (eraE)
SHRI BASU DEB ACHARIA : Prices of common vegetables like potato and
other vegetables are shooting up like anything... (Interruptions)
IS ARG : HUAT 98 SM8Y| D! der Qg |

.. (eraE)

SHRI BASU DEB ACHARIA : Not a single vegetable is available at less than Rs.

20 a kilogram. Potato is being sold here at Rs. 20 to Rs. 25 per kilogram in
Delhi.... (Interruptions)
JUTEAE HEIGH : 3T HfeTT UIS] & &, 3T AN §6 S18Y| |ad wifd | Fem Q|

... (9Er)
SHRI BASU DEB ACHARIA : About 77 per cent population is dependent at Rs.
20 daily... (Interruptions)


Hariharan
cd. by l1


03.08.2009 66

IUTEAY HEIGH : 37T I3 SMeY| a8 37U+ a1d 8 8 ol 3MMY AR R a1 8 87 377
ECASIEY

.. (o)
SHRI BASU DEB ACHARIA : They have to spend a larger percentage of money
than they receive as a wage on food items... (Interruptions)
IJUTEAE HEIGH : 37U &S 18T

.. (o)
JUTEAST RS : MY 915 H SIfTI| $PhT U8l dici S| Sl Uh A1 B alelil?

.. (o)
SHRI BASU DEB ACHARIA : You would realize that they call the common man
as the aam admi.  But the Government has no concern for the plight of the
common people of our country... (Interruptions)
IJUTEAE ARG : 3MUD! I Rebrs # &l O &1 &1 A7 A1 9l k& 87 379 a1 H qifergm|
(Interruptions) ... *
SHRI BASU DEB ACHARIA : The increase in the prices is also because of delay
in monsoon... (Interruptions)
Sir, the delayed monsoon has made reduction in paddy plantation in 13.66
lakh hectare. This is 50 per cent less than the cultivation of paddy last year. The
two States like Punjab and Haryana have virtually a shortfall in 2.7 lakh hectare...

(Interruptions)

ITEAST ARG : 3T AT 96 SgU| A e U+ 91 &g W & 37 38 Sy

... (cgaygm)
IJTEAY HAEEH : 3T AN 43 SMeY| BH WRPR W &d1d T8l Sl Abd | T8 YD ard G
w el 98 R BN, IW 98 M| D! a1 I G ol B

... (Tagm)

* Not recorded
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SHRI BASU DEB ACHARIA : If the Government does not take concrete
measures, we are afraid, next year the condition of the people would be
deteriorated. The prices of food grains would rise abnormally.

As far as cereals are concerned, there is a reduction in production of nearly
53 per cent considering shortfall in terms of plantation... (/nterruptions) In case
of bajra, sowing has taken place only in a few acres of land, which is not even
eight per cent of 2008 figures... (Interruptions)
IS WG : 37T AN &0 Gr@mE

... (@agm)

3 e PAR (BT : IUTee Heled, 8IS TSR] H ol ol 3T Usel 8Iad
DI 3R H BN, .. (cFaem)
IJUTEAE ARG : BH $ IATUE & B G © [P BI9W Bl AT H M|

. (9Er)
SHRI BASU DEB ACHARIA : And, similar things happened with jowar and
maize.... (Interruptions)
IUTEAE WEIed : 2 gGad A B fArdl IR Al DY a1 Rebre § T8 Smg|

(Interruptions) ... *

SHRI BASU DEB ACHARIA: The situation will be further worsened if the
Government does not come forward to restrain and control the rising prices of
essential commodities.... (Interruptions)
IJUTAE HEGA : A W WU S I & 3R AT IR R I &, I8 O a1 8l o

.. (orTE)
SHRI BASU DEB ACHARIA : Unless there is a firm intervention by the
Government, which is lacking, the aam aadmi cannot be protected from further

erosion of their livelihood condition.... (Interruptions)

* Not recorded
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JUTHE HEIGT @ "I e §id I8 8, M T 96 A1y |
... (@agm)
SHRI BASU DEB ACHARIA : The UPA-II Government, unfortunately, has not

so far taken any decisive action on this front.... (Interruptions)

What is required is this... (Interruptions)

15.17 hrs.

(At this stage, Shri Shafiqur Rahman Barq and some other hon. Members
came and stood on the floor near the Table)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again tomorrow
the 4™ August, 2009 at 11 a.m.

15.19 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
on Tuesday, August 4, 2009/Sravana 13, 1931 (Saka). E



reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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